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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

oF 20\t

IA2131nVTP’N

0. 111/397-398/NCLT/AHM/2016 (New)
CP No. 79/397-398/CLB/MB/2015 (Old)

Coram: - Present Hon'ble Mr. BIKKI RAVEENDRA BABU

MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD .

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.08.2017

" Name of the Company: Rajlv_ N-ahar & Ors.

VJs.
Aeon Housing Pvt. Ltd. & Ors.

Section of the Companies Act:  Section 397-398 of the Companies Act, 1956

SIGNATURE
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' ORDER

Learned Advocate Mr J atin Seghal present for Orlglnal Petltloner Learned

Advocate Mr. Owais Peehkar present for Onglnal Respondent no. 2. None present
for Respondents ' '

Heard arguments of Learned Counsel for Original petitioner and Learned Counsel
for Respondent no. 2 in IA 213/2017

Applicant is permitted to withdraw the application accordingly.

~ Application is d1sposed of as w1thdrawn

BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 11th day of August, 2017.
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